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EXCHANGE CONTROL
JANUARY 1998

RemittancestowardscostofEuroRail
passestickets, oeseas hoe  accommo-
daion, ec, for Inden tades

Authoised  dedlers  were permited O
appove remifances by Indean agents ©
oa¥ss IOt agpsls ke Biod
e, wh womtey hae eleed 0 EWP
aagemats,  orads te o8 o pessages
s acad nhh & dddn dte
commissonmak  up due © Inden  agents,
wih anoed odg o US$ 5000 px
ep ampmet Tredy o USS 5000
hes 9 been dyppassd  wh

Guarantees for Nonvesidents

Adosed  dedbs  hae been adsd et
t wad keh ady fr tem b Be geaby
bods h yess n awor o eths anked
oftheiroverseasHeadOffice/oranch/
aesatht o abak d rardod ge
n et d agerue tasadn naig
i dign o Hy d apsn etht
alk g poied te geatod B
oeed byacoue geake o t8 oesss
Heed Olshanthtoresporoit a abak o
narerd e Adosd detl dod
neee ek D et bandaes
mecedy whensuh gaaess  ae naded
and smulaneously arange  odan te
remusemet . fon te oversess  bark which
hed povded ocouer guaaee  Auhoised
Gesbs hae &0 benadsd D emue tat
te e gaaes ae pgay edssd
adta omgeaakess ae md ssked h a

ate nmamar Fube;,  tey dod a0 sHy
themsehes  that  the  obligation uder te
counierguaraniee, whennvoked, woud be
honoured by the concemed owverseas bank
pand

ForeignequityinvestmentunderRBI
automatic  route

Wh awew b sndig te pole fr
by ssle o a Naiicaion No. FERA18098
RBdeed 13h Jaway 1998 gaked oeed
pamsn ude Saos 190) ad Q1B o
Foegn Bxdange Reglaion Ad, 1973 o
hen amaes wih ae ) I =y
gpoes o nesmat  ude te AomeC
Roe d Resve Bakb s duess D e
investorsprovidedthelndiancompany
comed s te ados B doann
te Nok=n Sthamaes meb kB a
dedaraiion n fom FCRB) together wih
requireddocumentswiththeconcemed
Rgod O o Resawe Bakwin D das
fom te dde of sse O daes D e
nesos h te e d aonpese gpoes
fransky, wie te sae o daes Wl be
gared by te Nd=n edy poxle
wod legdae n epd D pogosss o
sy tBE

Reconciliationofnostroaccountsof
auhoised  deders

Auholed dedas have been doned DO
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wiedkersy b utired g amus
d ueodd et s o ad
amounts not exceedng US$ 1000 o is
et n ah aous bd D cEn
ados Trey hae honeve;, been adveed
D woady fthv ypd vendd g
adio esre et N nDcEe ay ety o
US$ 10000 o above remains  ouistanding
beyod s mots

Release of exchange for studies abroad

Authoised  deders  were pemited O
ey e edae WPo te et
r sx mos © ks gog Ior sldes
ded t 5 tt t W kenalb or
adhosed dedes D e te quoa o
edae et fr X mots n aea
noe nddes asegesed by te bt
gacn cwared w80 beh ady fr
ahossd dedas D Eeee edae O a
bgr pad e byod x mots N @S
whee e oesees  unverstyeducatiord
e s ommetdes o Iy
em opoddon o dooumetay  evdee
bt et Atosd deEbs hae & e
pemed D dee edare D bk @y
fr dos D Reh adde Rpds o GS
autess fr apad Mt ecsdy aeyE n
temd en amey s oege
by te doat  cowarad

Importsintobonds

Authoised  dedlers  desgnated by the
concemed mpates who have been ganied
Bdy d mpt o goos b bod hae ben
emporeed D qen Ees o aedk o ndEke
remiances ey oo o such nports,
what npat baes st b adeee D
te pesabed poedle Nt EEd
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Remittance of Surplus Freight
CollectionsbyNon-VesselOperating
Common Carriers (NVOCCs) and
Chater Hre n resped o foregn  ships
engagedonTimeCharterbasis

Auhoised  deders have been delegaied
poners 0 dow remiiances onacocout  of
uds gt ados 0 NVOCCss a0
onats dalr he n eyt o ben S
agied e der ks ad D @i
aths

Sees den  eqoshoes mey
appe ten wd e dae less o
ae fre eqoihypat d gok h auh @ss
alosd  debs nmyadov te e o
datr he de darg te gedied
cdoumers ad on vaeilcan d te ens o
te daler pay ageamat Fube;, n uh
cases auhoised  dedls  trough  whomthe
evbe d dar he 5 meckhae &0 ben
pamied © dov Emines o goedig
epasss doyg bulke dags ad cago
e eppss aban ps Hweg de
epenses such as noma weges of aew and
epaes Ir e s A de  ten
@p muaE) wih ae egued D kebore
byte one o te vesd dod t be doned
byatosd debs ubs tee 5 agel
e n te dae @y ageaEt

Trade and Payment Agreementwith
CzechandSlovakRepublics

May o GCommacg Goemeat o ok
hae wh te couee o Cah ad Soek
eplts deakd b pamt eqat © Cah ad
Sk Repdds fon hda o ay comody
ape addk Rpekbes adpd D te
poErs o Baothpat Ry n e
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DeferredPaymentsProtocoldated30th
April1981 and 23rd December1985
betweenthe Governmentofindiaand
erstwhileUSSR

Theyoee vade o te sedd  aurey
bedet hesbented a Rs B2 ede

23d Jnay 198



